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STATEMENT RESTARRED QUES-
TION NO, 17¢ ANSWERED ON
2ND MARCH. 1970

©° BHILAT STEEL PLANT

THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHRI B. R.
BHAGAT): I jlace on the Table a
statement correcting reply to part (b)
of Starred Quistion No. 170 dated
2-3-1970. (Placed in Library, See No,
LT. 4169(70]..

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMFORTANCE

SALE OF DEFECT'VE TRACTORS IMPORTED
FROM THE GDR AND REPORTED BLACK-
MARKETING 1IN TRACTORS IMPORTED
FROM RUMAN A AND OTHER EAST
EuropEAN COUNTRIES

¢ SHRI SANI'A NARAYANAPPA
(Andhra Prade:h): Sir, I beg to call
the attention o' the Minister of Food
and Agricultur.. to the sale of defec-
tive tractors iniported from the Ger-
man Democrat ¢ Republic and the
reported black marketing in tractors

imported from Rumania and  other
East European countries,

SHRI BHUFESH GUPTA (West
Bengal): Sir, >n a point of order.
According to your ruling and the

of’
be

rule, in addition to ‘to the sale
here, the word ‘alleged’ should
used. o

A%’ ! ]

MR, CHAIRMAN: No, no, Out of
order, Yes, Minister

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
LOPMENT AND CO-OPERATION
LOPMENT ANND COOPERATION
(SHRI ANNASAHEB SHINDE): Mr,
Chairman, Sir in December, 1968, a
contract was roncluded between the
State Trading Corporation of India
and the German Democratic Republic

|

[31 AUG. 1970 ]

to a matter of
urgent public importance

206

| suppliers for the import of 3,000
| numbers of RS—09 tractors. The
tractor had been tested at the Tractor
Training & Testing Station, Budni and
found suitable for Indian conditions,
In December, 1969, certain complaints
about its defective working were re-
ceived from Andhra Pradesh, by then
nearly 1,000 tractors had already
been receiveq and another 1,000 were
on the high seas, Immediately further
import was suspended and a Commit-
tee of Technical Experts was appoint-
ed to make an on-the spot study of
the performance of these tractors in
various States, A series of discussions
were thereafter held with G.D.R, sup-
pliers and they have agreed to re-
place, free of cost, defective compo-
nents by new modifie§ components
in all the tractors sold to the farmers
or held in stock by the Corporations,
They have also agreed to extend the
waranty period, In addition to the
five modified tractors already under
field test at different places, another
tractor as finally modified by G.D.R.
guppliers has been received for test
at Budni, - ;

R

Ag for reported black-marketing in
tractors imported from Rumania and
East European countries, Government
of India have received no specific
complaints, To ensure fair distribu-
tion and prevent malpractices, impor-
ted tractors are distributed to far-
mers through State Agro-Industries
Corporation. It is true that the gap
between demand and supply of trac-
tors is wide, To bridge this gap to
the extent possible, Government have
decided to import 35,000 tractors
against 1969-70 requirements and it
is likely that an equally large num-
ber may have to be imported against
the current year’s requirements, The
scheme for import of gift tractors has
also contributeq to tractor availabili-

ty. Government have under active
! consideration the promulgation of a
i Control Order on Sale and Distribu- ~
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[Shri Annasaheb Shinde.}]
tion of Tractors which would deal
with malpractices in transfer of trac-
tors by farmers,

[Mr. DErPUTY CHAIRMAN in the Chair]

SHRI SANDA NARAYANAPPA:
May I know whether it is a fact that
the Government had decideg to issue
licences to set up factories for manu-
facturing tractors in the private sec-
tor and whether they have installed
those factories and whether in addi-
tion to the installation of these fac-
tors were allowed to be imported
from East European and other coun-
tries? How has the Government al-
lowed these private people to import
tractors and sell them here in India
at a greater premium?

SHRI ANNASAHEB SHINDE: Sir, I
am sorry the hon, Member was not
in 5 position to appreciate what I
have already explained, I have ex-
plained that the tractors which are
being jmported are imported through
the STC and are allotted by the Gov-
ernment of India to the Agro-Indus-
tries Corporations which are public
sector bodies, 'Therefore, the possi-
bility of malpractice is limited to
some extent. Now, there are allega-
tions, of course, that after the tracter
is  sold by the Agro-Industries Cor-
poration to the farmers, sometimes
these tractors are transferred by
them, WNow, in order to preveni even
a malpractice of this nature, I have
already suggested in the statement
that Government is contemplating
the issue of a Tractor Control Order,

~“SHRI N. R. MUNISWAMY (Tamil
Nadu): The hon’ble Minister in his
statement hag not been very honest
in telling us the real defects. Four or
five major defects have come 10O
notice, I shall now narrate those de-
fects, The hon’ble Minister can
either confirm or deny them and give
his own version,

The first defect is in its electrical
system, The second defect is that the
atr-condrtion engine is located  just

[RAJYA SABHA ]
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below the driver’s seat and when the
engine gets heated wup it transmits
heat to the driver’s seat so much so
that the driver feels that he is sitting
over a volcano; he is unable to mani-
pulate it, This ijs the second defect.
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The third defect is with regard to
its trolly which can be fitted either in
the front or in the back, If it is fitted
in the front the driver cannot see
what is going on ahead of him. Even
the vision is screened and obstructed.
If it is fittted in the back he does not
know how to manipulate it,

The fourth defect is a very fund-
amntal one, and it is with regard to
the gears which are six in number.
The driver commits mstake n chang-
ing gears. With these six gears he does
not see the land or even the soil in
in the field; it all gets tampered, I
would submit that these three or four
defects must have been noticed before
the delivery was taken. The S.T.C.
representatives or somebody  must
have gone there,

Further, may I know whether it is
suited to Indian conditions?  They
say they have got workshops every-
where,

MR, DEPUTY CHAIRMAN:
you please finish your question?

Will

SHRI N. R, MUNISWAMY: Let me
finish. It is a very important question,
They say they want to have 5 green
revolution, Is it your green revolu-
tion? What 1o talk of green revolu-
tion, they are not yet at the dry re-
volution, Therefore, Sir, let me have
my full say. Let the revolution be a
marked one, They have not said whe-
ther it is suited to Indian conditions.
Then before the sale things are all
right, But after the sale the gervice is
not happy whatever the Agro-Indus-
tries Corporation might have to say,

The S.T.C. happens to be a recent
things. ...

MR, DEPUTY CHAIRMAN: Are
you giving information or are you

seeking information?
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SHRI N, R. MUNISWAMY: Out
of the 3,000 tiactors which they
wvanted to get, orly 300 are procured,
at any rate, through the S.T.C. irres-
pective of defect:,

So far as thes: tractors are con-
cerned, they imjort them from Ru-
mania and the atellite countries of
Russia, The Ru sians export through
their own agents alone, Those agents
alone can sell an'| not the S.T.C, And
they sell at a p:emium of Rs 3,000
each, And ther say they want to
bring about a g-een revolution, He
says the 8. T. C sold these tractors,
The Russians have their own
agents, Only thiough them we have
to purchase....

MR. CHAIRM.AN: That will do.

SHRI N, R, MUNISWAMY: Please
let me throw some light on this,
Let him say whit I am asking is
wrong.

SHRI ANNASAHEB SHINDE: The
hon’ble Member may be an expert
because he is refiring to some defects
I am not, What I can say is g com-
mittee of expert; went into  this
question....

I |

SHRI N. R, LMUNISWAMY: The
hon’ble Member says that I am an
expert while he s not an expert, Sir,
we are not expe ts here, Let him not
say like that,

SHRI ANNASAHEB SHINDE: I
was explaining that a committee of
experts went into the problem of de-
fects of these tructors, The report of
the experts is placed in the library.
It is available there, All the defects
which have been noticed by the
experts have be=n been pointed out
in the report,

The hon’ble M:'mber has glso refer-
red that the services are not proper,
Perhaps as far s this point is con-
cerned, I may b inclined to
with him becaus:: we want the Agro-
Industries Corporation to provide the
necessary service facilities, etc, in the
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States where these tractors are sold.
And they are supposed to take care
of this, We have been drawing the
attention of the State Governments
to the neeq for proper facilities being
made available even in remote vil-
lages where tractors are used, Then
about distribution, he referred to
the problem of blackmarketing and
malpractices. I have gaid that all im-
ported tractors, irrespective of their
make, are distributed through the
State Agro-Industries Corporations.
They are imported by the S.T.C.
and my Ministry makes the allotment
to the various State Governments, i.e.
the  Agro-Industries  Corporations;
and the Agro-Industries Corporations
have framed certain rules on the
basis of which the demand is to be
met. So ag far as the Government of
India is concerned, it does not come
into the picture at all as regards mal-
practices, But as I have already
said, on the basis of the exprience of
those complaints, the Government of
Indig is contemplating a tractor con-
trol order regulating the distribution
and their further disposal,

oY frdem b (wew wew) oot
I aqrar R dsed uw A 1 A g
e f5T T A1 41 OE @ A &Y
arEr qrfqdr AR & AT SN
AIET HIT TG F7 fFFAT F gAY
9 F #1307 faqr 3@ 4O TR TEOE
f&y =wifqar & =i AT TSy
¥ foaax w10 fEmEl &1 arEr wl
FT AFAT AT A fagoqd: 37 gzq §
JF HET WRW F AT F FF H ¥ T3TT
qF T g7 9T FF A= FEH A
Fifore 3a7 G w5 97 T 9wy §
qr A AR & 1 qfed 93 I E,
IS 37 AU T 3T AW § W T &
T 98 WA E | 9 a frmrAT FY
W FAT TIT FTAFAA AT Ia
faa amx  foam fewsrT $199 @1
THAT &, T AT HAATY § TFIE FTH
zafay fear @8 =T 1 W A
T gea )
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SHRI ANNASAHEB SHINDE: Sir,
I do not know why the hon, Member
is saying that I am blaming somebody
I explained the facts only, The
Budnj Tractor Training and Testing
Centre tested these tractors in 1965,
It appears to me now, after going in-
to what has happened, that after
1965 the German Democratic Re-
public supplien; effected some modi-
fications and because of these modi-
fications perhaps some defects have
come into these tractors, But I have
already explained in my statement
that the suppliers have agreed to re-
pair all those tractors free of cost. So,
nobody need really suffer any
damage....

SHRI J, P, YADAV (Bihar): They
have suffered already.

SHRI ANNASAHEB SHINDE: | ..

and they have set up a team of en-
gineers, about 20 engineers—they
have taken some of our own engine-
ers—and they are ftrying to rectify
matters, As far as further import are
concerned, I have already explained
that we have stopped further import
till the matter is cleared up,

Y fadam aat : § ag g® W@r ar
fF &1 g7 9T F 3T @I g
qT fHErAT F1 S AFGA AT FAFT
gfarsT a1 w9 QU F6 7

SHRI ANNASAHEB SHINDE: The
repair facilities are supposed to be
given by the Agro-Industries Cor-
poration, who are the distributors of
these tractoms, or by the manufac-
turers who undertake manufacture
of these tractors, Even good tractors
sometimes go out of order because of
mishandling or because of defective
spares,

- - -

SHRI J. P. YADAV: Not all good
tractons,

SHRI ANNASAHEB SHINDE: As
far as these tractors are concerned, I
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have adequately explained the posi-
tion,

“SHRI A. G, KULKARNI (Mahara-
shtra). Sir, the Government ig taking
a very mild view of the situation, I
want clarification particularly on this
point of damages already suffered by
the agriculturists, It is the manufac-
turers’ responsibility. It is a differ~
ent matter whether the Agro-Indus-
tries Corporations  will rectify the
mistakes, They are getting a commis-
sion and they might rectify the mis-
takes, But the Government must
categorically say to the GDR  who
have supplied these tractors that the
defects have to be rectified at their
own cost. This is actually the duty of
the manufacturers. This is the usual
practice all over the Continent and in
this country also, Apart from this I
have got other points, My first ques-
tion is whether the Government is
aware that all the tractors it pur-
chases from the East European coun-
tries are not of a particular standard
and are not suitable to the soil of this
country, In that connection we are
told that Government will rethink,
whenever they are importing tractors
from the East European countries and
the U,SS.R, that the Budni Centre
will take this into comnsideration so
that they will fit into the soil con-
ditions and the requirements and the
technology available with the agricul-
turists who are going to buy those
tractors.

Secondly, I want to know whether
the Government is aware of =3ome
New China News Agency release
which says that spares of the tractors
from the East European countrieg are
300 per cent costlier, I want to know
whether it is g fact and whether this
preas release hag been brought to the
notice of the Government and if it
has been brought to the notice of the
U.S.S.R. and other East Europear
countries, Thereis a New China News
Agency release which has been pub-
lisheq in certain Indian newspapers
where they say that spares have been
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300 per cent costlier. I want to |

know whether you have made any
check on this—ynu have to make a
check on this—aund, if so, this point
has to be taken up with those coun-
tries from where you have bought the
tractors,

) My next point i:, you are entering
into negotiations for the production
of Czechoslovak tractors in  this
country in the pt blic sector. I am told
that the quality of the Czechoslovak
tractor is not goad, I want to know
whether the Giwvernment will re-
think—they should think a hundred
times—before selecting a  proper
model of the tr: ctor so that the trac-
ctor will be mo:t suitable to  the
country’s conditinns, .

My last point is, whether the Gov-
ernment has got any particular model
of the tractor manufactured? The
Food Ministry particularly is notori-
ous in the servie that it has got a
very easy means of not producing
properly and importing because it has
got ample fund:, When they have
no food, they import it. Now they are
importing tracto-s worth Rs, 45 ero-
res, What have they been doing for
the last four yeirs for the manufac-
ture of tractors in this country? The
tractor manufac uring programme in
this country is in doldrums, The
Food Ministry his not paid much at-
tention in regari to co-ordination.

MR, DEPUTY CHAIRMAN: Mr,
Kulkarni, please put your question,

SHRI A. G. 1.ULKARNI: Sir. this
js the most important point, The pro-
duction of tractirs is delayed due to
the lethargic arproach of the TFood
Ministry, The, say they are im-
porting tractors worth Rs, 45 crores.
1 ask why? They could have manu-
factured tractor: in thig country, They
are spending s¢ much of foreign ex-
change which it very scarce. In fact
the Governmen. has to be censured
on this accoun!. They should have
given more attontion to the produc-
tion of tractor: indigenously.

!
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SHRI LOKANATH MISRA (Orissa):
Even in the co-opzrative sector,

SHRI A. G, KULKARNI: Not in
the Orissa State where the Swatantra
Party is ruling,

SHRI ANNASAHEB: Sir, the
honourable Membe, has raised a num-
ber of points. But 1 will begin with the
end. He is a very intelligent Member
and he should be aware of the fact
that in regard to the production of
tractors he should put questions to
the Ministry of Iadustrial Develop-
ment and not to riy Ministry, This is
an elementary thing, I thought he
would know this. My Ministry is not
incharge of the praduction of tractors.
As far as shortage of tractors is con-
cerned, I am aware of this problem.
There is in fact, irdigenous production
of tractors. In regard to this matter he
should put these questions to the Min-
istry of Indusirial Development.

He raised a pomnt whether we nave
drawn the attenfton of the German
Democratic Republic in regard to the
spares, whether tiey would repair
the tractors, I hive already replied
to that and I would repeat that we
have drawn their attention to tuais
fact and they have undertaken the
responsibility to repair these tractors
and replace the sjare parts.

He has alsp ra~ed to point that
many of these. triactors from the East
European countrics are not good. 1
think it would no: be proper to make
an assertion of this type, Some of
the tractors have, in fact, become
very very popula‘, There is a diff-
erence in these trictors, These are re-
latively cheaper and not costlier than
those we get froin elsewhere. As far
as the Czechoslovak tractors are con-
cerned, they have: become very very
popular, If the'e are any specific
instances of defe:ts, our Government
woulg like to lock into them and if
the honourable MNember hat any c<pe-
cific information about this, I would

be glad to look into that.

7T



218 Calling Attention

SHRI LOKANATH MISRA: May I
know whether it is not the policy of
the Government to look into the
quality of a particular production
before importing it and, if so, who
inspected and gave the certificate of
approval to this tractor, whether he
was in his Ministry or in the STC?
Now that they have come to know
and are satisfied that the particular
tractor which was approved by which-
soever authority it was, was found to
be very defective, what action has
been taken against that particular
authority  which has given this
approval? I would also like to
know whether that  partienlar
authority was under the influence of
any of these socialist countries, the
satellite countries, or the Soviet Union
for giving approval to this particular
defective material which wag not be-
ing sold anywhere in the world and
it was, therefore, dumped on India. I
presume that money has been paid,
that the cost of the tractar has been
paid, in every case, not that it was
given gratis by the Russian authorities
or the satellite countries. If that is so,
as a customer it is the duty of _Mr.
Shinde and his Ministry to have exa-
mined the quality of the material
before importing it and dumping it on
the head of the cultivator who was
anxious to get some type or other of
a tractor and paid much higher money
than should be paid for that particular
tractor. That is number one. Now
number two. The Minister was very
kind to say that there is absolutely no
private agency to deal with the trac-
tors so far as their sale is concerned.
1f he is right, T shall be happy .. .

(Interruptions)

SHRI BALACHANDRA MENON
(Kerala): It is necessary.

SHRI LOKANATH MISRA: If it is
necessary, please get up and say so.
If something is necessary and if you
think that it is a right thing to dump
defective tractors, then please have
the courage to get up and
please have the guts to say so . ..

MR. DEPUTY CHAIRMAN: Mr.
Misra, please put your question

[RAJYA SABHA ]
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SHRI LOKANATH MISRA: I would
like to know whether in India private
agencies are given the gpare parts, the
dealership of spare parts so far as
these tractors are concerned.

SHRI BALACHANDRA MENON:
You can develop this also.

SHRI LOKANATH MISRA: For the
information of Mr. Menon I may say
that many things are imported into
this country from Russia for which
money is paid and the communists are
taking money out of that. Therefore,
this is for his information. I do not
know whether as an individual he
knows it. But his party bosses may
be knowing it because it is a transac-
tion at a high level. Now, I would
like to know whether spare parts . . .

SHRI M. V. BHADRAM (Andhra
Pradesh): On a point of order, Is he
speaking on Russian tractors or Cze-
choslovakian tractors?

SHRI LOKANATH MISRA: I am
speaking of all tractors which are
defective. Now, I would like to know
whether spare parts of the tractors
which are imported from these coun-
tries—whether they are imported from
Russia or from Czechoslovakia or from
any of the satellite countries—are
being sold through agencies which are
private in any of these States and, if
so, whether there is any price structure
specified by the Government of India
for the sale of these tractors.

SHRI BHUPESH GUPTA: Sir, on a
point of order. My friend came to
Parliament in 1960 and before he
came, he was told that these socialist
States should be called satellites. So
in ten years he has learnt nothing. He
goes on repeating the same thing.

SHRI C. D. PANDE (Uttar Pradesh):
Are they not satellites?

SHRI BHUPESH GUPTA: As far as
you are concerned, it is all right.

~ SHRI N. G. GORAY (Maharashtra):
I do not like to ask you Mr. Deputy
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Chairman, but can anybody get up on
a point of order and talk anything?

SHRI BHUPESH GUPTA: Sir, he
is quite correct. Mr. Goray has rais-
ed a point of order. Can anybody get
up without even a point of order and

say something? At least I took point
of order as a pretext.

DR. BHAI N AHAVIR (Delhi): Did
Mr. Goray object to anything sensible
or anything insansible?

MR. DEPUTY CHAIRMAN: Order,
order please. Now the Minister,

SHRI ANNASAHEB SHINDE: I do
not know Why the hon. Members have
tried fo bring in the name of Russia
in this Call ng Attention Notice.
Russian tractc's are not the subject-
matter of discission in this Calling
Attention Not.ce. But for some hon.
Members like Shri Misra it is difficult
to avoid certain phrases and termino-
logies. He wanted to know whether
there is any -rocedure for importing
tractors. The procedure is that the
Government o' India, broadly speaking
does not allowv the import of new
makes of traclors unless thely are test-
ed at the Bwiny training and testing
centre. In tlis barticular case, this
tractor was tested in 1965 and on that
basis it was illowed to be imported.
You know ttat sometimes there are
certain modifications, changes and
technical imp ‘ovements coming up all
over the worll and as a result of these
the manufactirers introduced certain
minor modiications. Unfortunately
these modifications have not worked
well. We have allowed the import on
the basis of technical reports and
therefore there is nothing fishy or
wrong about it. I do not think that
the testing 11achinery at Budny is
influenced by any outside agency con-
nected with any interested party.

As far as the spares are concerned,
in the past ¢ number of private parties
were in the field. They were being
allowed to import the spares because
many hon. Members in this House it-

!
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self were complaining that spares
were not available in adequate quan-
tities. Thereafter we thought that it
would be desirable to recommend the
cases for import of spares by the Agro-
Industries Corporation as well as the
actual users. We have liberally re-
commended caseg for import of spares.
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He also asked whether there is any
private party for importing tractors,
We have been allowing these imports
on the condition that such tractors
should be manufactured in our own

country Ybecause in future there
should not be any difficulty about
spares. The manufacturers who

were likely to undertake the manu-
facture of tractors are given a certain
quota—10 per cent— for sale, But the
bulk of these imported tractors are
imported and distributed through the -
Agro-Industries Corporation,

SHRI FRANAB KUMAR MUKHER-
JEE (West Bengal): May I know from
the hon. Minister what made the Gov-
ernment to pay in full for these,
tractors before these were tested on
the soil of the country? May I know
from the hon. Minister whether it is
a fact that the West Bengal Agro-
Industries Corporation made a requi-
sition for a number of tractors? If so,

why were they not provided with the
tractors?

SHRI ANNASAHER SHINDE: This
is beyond the purview of the Calling
Attention . . .

SHRI PRANAB KUMAR MUKHER-
JEE: You said that tractors are given
to Agro-Industries Corporations.

SHRI ANNASAHEB SHINDE: ...
but since the hon. Member is interest-
ed in knowing this, I might tell him
that West Bengal's demand is very
modest and it should be possible to
meet the reasonable requirements of
that State. _ .

A
¥
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SHRI PRANAB KUMAR MUKHER-
JEE: Why did 'you make full payment
before they were tested on the soil
of the country?

SHRI ANNASAHEB SHINDE: The
tractors were tested. The original
model was tested in 1965. Then, some
modifications were introduced . . .

SHRI LOKANATH MISRA: The
Minister says that a particular speci-
fication was approved by the Govern-
ment of India. Later on the supplies
did not conform to the specifications
which were approved by the Govern-
ment of India. Who accepted the new
model? Somebody must have agreed
to accept a different model. Who was
it? That too was done without any
further examinations. Would you ask
the Minister to explain that particular
point?

SHRI ANNASAHEB SHINDE: 1f
you go into the history, tractors were
being allowed to be imported on the
basis of acceptability. Then we were
receiving some complaints. We have
now streamlined the procedure to the
extent possible. We are now trying to
see that the tractors are not allowed
in this country unless they are tested
at the testing station, At the same
time, somebody also should be willing
to undertake the manufacturing pro-
gramme.

SHRI LOKANATH MISRA: The
entire country was cheated only be-
cause the Government wanted to
please the Russians and the satellite
countries.

SHRI ANNASAHEB SHINDE: There
are a number of Waestern countries
from whom we got tractors without
testing in the past. Why should we
make unnecessary allegations which
have no basis?

o S Sn AT (ST §ANM): F
ag ST | B owie dw F oam
A F AT L FTTAN K AZ TEAT g
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ATTE, TWF YR AT FE THr IWANE
F g o fa N fra gwy gy &
Wi § 3 @UF fAwe gz gvH W
F1{@dy o a7 agq &Y @wE off faw #y
IIE § AW FI FOI 9T F AHAA
§HT | g9 A AT ¥ & 3yEt aaw
WA ATHNA F AT F AT F A5
faw w% a1 373 wwt &1 2 G o
T qar 78 5 aeft 7 gy AwaAd
T FAT A AF g W oA ¥
S FT ST A AT A g ¥
AR AT R 9 wmie ww oy ward
T I AU qdg Af faw ®
&1 ¥ qE N qIAm gl AW
ot Er gl B @ § mowrr F
g AT FTEAT F fF aar gmy Twm
TE® B & aifadt ans § ey
afasT 7 ganR 3w § @om o A oy
T A1 FIE T et @AY o T
R T gt & v oy & 741 qx wAwr
TETEYAA | Fa0 T KT AT AT
s & AT wa A & s @ gt we
& a1 997 qZ FTAN T FIT F30T 7

wd At § 98 WA =gar £
o wet 9&t St 7 agenar v o3 ga'r{
ga8 T FEH g AT 3T AR
g H F CF E0T AY wod 3w F gv
T E, TF G A A E F W o4
W AT FY OF  FWIC 29A A
g S¥ar ¥ g A sar Afy
3| w40 3eg T faar war & w0 3 o
W F 7 owwT oor Wk § Ay a4 owy
W & 19452 F7 941 91 6 977 ww
BWITAMT § F @Tra fF, ga gare
U § AT QA g § Arat gare
& G T 1 A Rae ?

SHRI ANNASAHEB SHINDE: Sir
as far as the first question of the’
hon. Member is concerned, I think it is
a very reasonable suggestion that we
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_must have certain procedures so that
.in future sucl. difficulties can be
avoided. We ha'e taken note of this
and now I have jartly explained ear-
lier that our procedure would be, first
of all, that no traitor would be import-
ed in this country unless there is a
manufacturing Jrogramme of such
tractors so tha. in future, about
repairs, replacem :nt, etc., there should
be no difficulty. Secondly, the test
at Budni Tracto: Training & Testing
Station would te made compulsory.
Then, as far as the contract in respect
of the tractors is concerned—the num-
ber mentioned b'r the hon. Member is
3,000—I think I have said that the
future execution of the orders has
been suspended till this matter is
cleared up.

SHRI A. D. MANI (Madhya Pra-
desh): Sir, may [ refer the hon. Min-
ister to a point raised by Shri A. G.
Kulkarni that th:se tractors are being
sold in India at 300 per cent above the
prices at which they are sold in
Europe? I have been to this part of
the world and 1 know what is going
m . - ?:

SHRI LOKANATH MISRA: 300 per
cent?

SHRI A. D. I'MANI: Yes, 300 per
cent. The price; that they quote are
300 per cent higher than the prices
quoted elsewhera. This is a matter
on which informr ation should be avail-
able with our 7rade Delegation in
East Berlin and want the Minister to
tell us whether or not it is a fact.
We have experi«nce with the printing
machines. Everybody wants printing
machines from West Germany, not
from East Germany and we find it very
difficult to get.

SHRI LOKANWATH MISRA: The
“Blitz” and ‘Th: Patriot’ have got it
free from GDR.

SHRI A. D. VANI: I do not want
to discuss that. May I ask the Minis-
ter whether our experts have gone
and examined in West Germany—West
German tractors are known 1fo be

|
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cheaper in the long run? Now, we
have to make payments in our cur-
rency.

MR. DEPUTY CHAIRMAN: Please
put the question.

SHRI A. D. MANI: The second point
I would like to know is how many
tractors were proposed to be imported
from East Germany till the suspen-
sion of the orders was issued? I would
like to ask something about Budni
because it is in my State. Now, what
is the expert staff employed at the
Centre and how many persons are
trained in Canada and the US? Are
they trained in respect of the tractors
imported from East Germany and
other East European countries.

SHRI ANNASAHEB SHINDE: I am
coming to the question of prices. The
tractors imported from the East Euro-
pean countries are relatively cheaper
as compared to the tractors from other
sources and I would like to inform the
hon. Member broadly about the prices
which we pay, for instance:—

Rs.
Czechoslovakian tractor 9,272
Russian tractor DT 14B 6,050
Russian tractor Bylorous .. 12,785
GDR tractor RS—09 10,600
Rumanian tractors: 1
category 15,500
Rumanian tractors: II
Category 14,550

SHRI A. D. MANI: West Germany I
want. What about West Germany?

(Interruptions),

SHRI ANNASAHEB SHINDE. Sir,
I have nothing to conceal as far as the
matter is concerned, because even the
Czechoslovak tractors are of 20 HP.
The Russian tractors are of 14 or 15
HP, the GDR tractors are of 20 HP
and the Rumanian tractors are of 50
HP. As far as the prices of spares
are concerned, I have no specific in-
formation. The hon. Member has
made a reference to some Chinese
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News Agency; I will go into it and
find out the facts. I can assure the
hon. Members that we will not allow
any country to exploit ug in any way,
whether it is in the East or in the
West.

Ht FOFeAT AT MAF . {AT AT
T Fad | ¥ ZaeT fHamy &1 e
# ST g 3 ag | aar afed )

SHRI ANNASAHEB SHINDE: I can
get the information but at the moment
the information is not available with
me,

7 SE:El Aa17 &Y ¢ TIAHE

ST A JOET & I9F 200~300

_ TITF SEN S a1 8 | 39T g
fgmra aaqr & a1 9qr 99 91 |

SHRI A. D. MANI: Sir, I asked about
the number of tractors.

SHRI ANNASAHEB SHINDE: Sir,
I was replying to Shri Mani’s question.
But there were certain interruptions.
He asked me about the number of
tractors imported. They were 3000
in number but out of them some 1900
odd were actually imported and for
the rest the contract has been sus-
pended.

DR. K. RAMAIAH (Nominated):
There is no doubt that the demand for
tractors is much more than the sup-
ply but that does not mean that we
should import tractors which have
not been sufficiently tested and found
suitable for our conditions. The coun-
try has not been manufacturing its
own tractors and the excuse given is
that another Ministry is concerned
with it, and this cannot be a reason
for the poor farmers to suffer. Sir,
the acrepted policy of the Government
has been that only such tractors
should be imported from outside whose
manufacture could be later undertaken
in the country. For instance, the
medium size Czechoslovak tractor
‘Zetor has been tried and found satis-
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Thousands of them are already in use
in the country. We have not however
heard that Zetor is going to be manu-
factured in India. Instead, we have
imported tractors from half a dozen
countries, East-European countries,
which have not been subjected to any
test to determine their suitability to
Indian conditions. Merely saying that
the pre-1965 type tractor was tested
and the new, the later models, were
not tested, does nout help us. Even
for those tractors which have been im-
ported earlier and distributed to the
farmers there is great difficulty in
obtaining spare parts. Even in the
matter of distribution of spares the
Agro-Industries Corporation is not
coming to the help of the farmers,
Will the hon. Minister therefore assure
us that, as far as the supply of spares
is concerned, the State Trading Cor-
poration will look into it and also see
that no further tractors are imported
which have not been tested under
Indian conditions?

SHRI ANNASAHEB SHINDE: 1
agree with the hon. Member that
based on experience we should not
try to import tractors which are not
tested under Indian conditions, and
that has been the procedure which has
been accepted now by the Govern-
ment of India and we are proceeding
on these lines. Then as far as the
Czechoslovak fractor is concerned to
which the hon. Member made a refe-
rence, he knows the performance of
the tractor and may tell him that the
Government of India has decided to
undertake the manufacture of the
tractor in the public sector itself.
About the spares, we would like to
support and recommend cases to the

Agro-Industries Corporation for the
actual users.
SHRI S8, D. MISRA (Uttar

Pradesh): Is it not a fact that
some of the imported tractors like
Zetor, the Russian Bylorus and others
have proved their worth and quality
in this countr'y and in spite of the offer
of Zelor tractors in abundance and
in quantity, this Government did not
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allow as much mport as they should
have because th:y were also liked by
the farmers botii in regard to quality
and price? Witiout having properly
seen the worth «f Rumanian and other
East European tractors, why ig it that
so many varietics are being introduced
as imported trac ors? I ask this because
this leads to spa ‘e part difficulties also.
If we have one or two proved varie-
ties—and the M nister will agree that
they are proved varieties and in abun-
dant quantity hey are available—it
would have becn better. As regards
Zetor, it was to be manufactured since
1966. The Gove -nment confirmed that
they would get nto collaboration with
the Czechoslovikian Government or
with the compaiy and get into produc-
tion but still n» talk of progress has
been there. The other question was
about the malp: actices. I was astonish-
ed at the Minis'er making a statement
that the Goverament of India is not
responsible directly for the malpracti-
ces, Will he agree that because of the
shortage createc regarding the tractors,
both regarding indigenous production
because of non-licensing earlier and
now because of delayed licensing and
also delayed cfllaboration agreement,
because of thesa policies, the Govern-
ment of India i responsible for under-
production? S:condly, it is the Gov-
ernment of Incia which is responsible
for less impor s when imports were
available. Whcn there is shortage and
the shortage leads to blackmarket, it
ig directly and not even indirectly, it
is the Governn ent that is responsible
for the blackn .arket in this country.
Lastly it is not a fact that while to-day
according to -he Planning Commis-

sion’s  figure and also according
to the Agricultural Ministry’s
figure to-day’s requirement in the

the country is nearly 70,000 to a lakh
yearly, the total maunfacture js hardly
25,000 to 30,0007 Regarding import
also, while it has to be 30,000 to 40,000
the =nnual imports are 8,000 to 9,000
with the resut that the backlog of
requirement ic there, the annual re-
quirement is there and therefore the
blackmarket i also there. Why does

[31 AUG. 1970]

he evade the ssue and say that it is |

not the Government’s responsibility.

1244 RS—8

to a matter of urgent

Public Importance
He should say ‘Yes, the Government
of India is reponsible and we are sorry
for it/
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SHRI ANNASAHEB SHINDE: It is
true that in my statement I said there
is a wide gap between demand and
supply. Regarding manufacture, I
would like to have the support of this
House so that all of us can convince
the Ministry of Industrial Develop-
ment that it is very necessary to make
up this gap between supply and the
demand ag early as possible. On this
point I have no other opinion, The
Member expressed the view that Zetor
tractor is not manufactured in this
country, as such we should have allow-
ed a larger quantity to be imported
under the circumstances. VYes, the
Member's view about Zetor is all right
but the information that they are
available in large quantities is out-
moded. We have been asking the
Zetor manufacturers to supply in much
larger number but unfortunately there
is difficulty. Perhaps the Member
might have some information but
Zetors are not in a position to supply
tractors even as per their contract. I
would be glad if he has any informa-
tion that they could supply in larger
numbers, The demand is of course
very large. Some figure was mention-
ed by the Member. It is frue that
according to the assessment of the
Agriculture Ministry the tractor
demand is steeply going up and now
it has almost crossed a lakh of tractors
per 'vear. Naturally when the actual
production is only 20,000 tractors, the
gap is very wide and the earlier we
try to fill up this gap it is better for
the country, otherwise if acute shor-
tage prevails, in spite of all our rules
and regulations, it would become diffi-
cult for us to eliminate irregularities.
As a temporary measure we are try-
ing to make up by importing tractors
and about that I have already explain-
ed. L -

SHRI N. G. GORAY: I want to put
this question in the light of the reply
he gave to one of the questions of Mr.
Kulkarni and also by Mr. S. D. Misra.
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In his reply to Mr. Kulkarni he said
that he should have put that guestion
to the Minister of Industries. Sir, I
would like to know; we have definite-
ly agricultural policy, and in the
Fourth Plan we have decided that this
key industry or this key occupation
in this country must receive all the
help that is possible for the Govern-
ment to give, Now, having decided on
this policy, is there no coordination
between his Ministry and the Ministry
of Industries? Does he mean to say
that the House should be with him and
the House should support him in im-
pressing upon the Ministry of Indus-
tries to have more tractors? I thought
that the whole House was ohe with him
all these years and we wanted more
and more tractors. In the light of this
I would like to ask him whether they
have taken any firm decision so far as
indigenous manufacture of tractors is
concerned and whether they have con-
vinced the Ministry of Industries that
the tractors must be produced and in
such quantities that will satisfy the
indigenous need. Has any firm deci-
sion been taken on it?

SHRI ANNASAHEB SHINDE: Sir,
it is true, as I said, that Government
is one but, naturally, there is some dis-
tribution of work among the Ministries
and, therefore, from that angle I said
that the questions regarding produc-
tion have necessarily to be directed to
the Ministry of Industrial Develop-
went. There is, no doubt, Sir, coordi-
nation between the Ministr'y of Indus-
trial Development and the Ministry of
Food and Agriculture, and it has been
the endeavour of my Ministry to see
that the Ministry of Industrial Deve-
iopment accepts our assessment as far
as the demand for tractors in the
country is concerned, and I am glad
to inform the hon. House and the hon.
Member that the Ministry of Indus-
trial Development has recently been
having a reassessment of the matter,
and I think the'y are proposing now to
issue licences to the parties and en-
courage the parties who would like to
take up this manufacturing progra-

mme,
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SHRI N. G. GORAY: Is it still under
consideration or whether it is now

decided?

MR. DEPUTY CHAIRMAN: We
have had enough discussion. Now Mr.

Yadav,

M wowet wwE wEw o &
qrAAIg AT AT w1 eqT T§ AT
rwfad FA1 FEAT ¢ (F 7w Far
IR A AN F AR A EH g7 UF
ST FTAT a1 I§F 920 OF G
% AT ® Sigar Aigar g 3w § fafaw
a® ® wmEwe M fafm g
#§ wifer foeew 2 <4f% gq sg FFa=dr
g g2 € Al 3w ¥ fafww qw A
JUTAT TIgIH W T § T FAT FHFIT
ag TF Y fw frad grd araT
I foFw AT F7 e agl av [
qg #7 42T THIE G11 FAT GIHT
TEFT UF TF FIA FT, TIE07 FIH FT
faei< TEay & O 39 fax 718 g7a-
SR fre &1 ggelt |t | gwA AN,
Maq, # gg AT wgar § F
FF TNFeTTT Free ® og fqaw &
& @ orT gw W g8 HATIIE
s @ fawar 71 e Ig4y farerdr
T I NF T HEAN E, AT T H
aTHIT ag o fraiv AR fF gz ot
FqE FIT § M 0T Fif5d fF 15
fear & Zaz< @@ g1 4T AT AT g1
AqEAT 3 15 f5v & 7T ag 98 F;aw
qF A1 & GUT M F T SEAY
Siggw Iw< gE, ar fRe zaFr fom-
gifefafady fw=y TRTE FW FEr
1 g, a9y T *r g a TRy feer
& g7q 5g foar g 3% FTT 81, arFar
a4y feyqifatafady fem ww & &
FE gyt w0 frdr gl ow
MT BIET & NT 1| ANT 7 ¥
TR F aqrrr fF g § daeT g
g1 @3 SEAr Sigy § v uae o
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o firg am & gdat & wixfow am
# Y & Su¥ STt AT FT AT WA
g g el & sEr Taar
| MY g F1 g a™i 9% 9g
faer 1 v arw b et 7 g 78 AU
T Fam | FO HL

oF ara Ayt g fF fewie atm
At dxed W A &, zfvard we
aw Qar 78 gv 98 v sgw fewie
qHIT ¥ 2959 “aq g1 fotaq fF g
qat WEA | 9AF AT qrEw T@l
fama v fAfw #v fegwa gl
2 zav fewz fowde @av aiEq
qT wE T80 g1 6T 50 T 60 T
qrad ¥ 32T AT §, 50 g qEAL
F7 $F2T fray a5 o & fay &=
g1 awar g afaqy frarm & foy 159
20 g T AT 12 ¥ 20 &F 91T &
T A WATFAT FT & 1 A 2w
T TTHTT FT 6419 747 § a1 agh

' A

SHRI ANNASAHER SHINDE: Sir,
the Government is aware of the fact
that our couniry is a vast country
with different structures of soils,
Suppose we prascribe 15 to 20 H, P.
tractors; they will not be uniformly
useful everywere. For instance in
the Indo-Ganjfetic, plain where the
structure of tle soil is soft perhaps
lower Horse Fower tractors would
be more populir. There are different
structures of soils in the country and so
different types of tractors would be
required. For instance it may be
of interest for hon. Members to know
that in the arca from which I come
for cultivation of sugarcane even 30
to 40 H.P. tractor is considered to be
light.

SHRI &. D. IMISRA: In Punjab also.

SHRI ANN/.SAHEB SHINDE: So
taking into cnsideration the condi-
tions in our ccuntry—they are so dif-

!
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ferent; apart from the size of the hold-
ings the soil structures are so dif~
ferent—various types of tractors would
be required in the country. There-
fore the Government of India is not
confining to a few only but is trying
to encourage various types of tractors.

Y SETTRY ST ATE: A T
ag «& AT | & 9 @ o fE A ge aa
w7 & vl 6 @ef ¢, fFawRw A
fpq sorta §, Awed F1 FRaAT TvaEIEar
g, vt foare & WiEIq T | AT GAE
fodt 35T ATR AYE ATEATH &

SHRI ANNASAHEB SHINDE:
Broadly my Ministry has made some
assessment and we have some infor=-
mation with us. Naturally we consult
the State Governments because they
are close to the fields and they have
experience, We work out the whole
thing in consultation with the State
Governments as well as our experts.

=t Aige T daw (9T TIW)
7 q% 91 9 | S8 EARE TAMY
o 1965 § 957 § A F1INET G
Sfpe Y A% wred A1 A 2§ A&
gt ; geer aga ag 3 fF qg AT 3=
X AT AT | qEAT HISH 1965 q
gvz gAT |Wﬂ3wmaﬂ3=5ﬁ
3 faat | fa o o e W R fe
dfaeat @z g ardr & 7 o T
0T g 2, AR Jg U Gl &t
foray: 23zd W agr e A A
WY, AT 1-4-1971 T & Y FAT,
Sk 728 uel WA T §, S T A
S qréa fadw, @ gy frara fadd
T a5 A9 a0 AT HEML

qF_ WA a2 TE wqt &7
SRt g AW MA@ ¢ e A

T | A3 qOg TN A% g e Bl
oy § fotert mrd 1% A fa @
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T w8l &, W% ST &5 BIFT A
TR w1 FAT | T( 4 AW KO TH GFE[
g, 38 AT WY F7 AT L DF
TAAM 1 78 w0 T Faafer g1 @
g, orar fo 935 9977 & 37, famry a7
ARG TZT ST Far & 1 gafAn
AZAAT & & I TF AT 2
fF 54 @ ¥ AT o+ o 1%, 5T
i BEaTat @1 Towr wrrR A F wwran
&, Al fiaTdl & fa¥er §zq TEFi T0-
fadt @7 i oo sz HETS
I, WHH ] 774 fr iy MR &l
for ot fogafar 3i See A wda
<& v it AAiqT ¥ owgaT g A
g AT A7 Al @ &7 S ¥, TF Al
ST AT Q17 o) Hoazat § gqoare 7
ATt F1 7. FHe) g, 772 7% fin sigard
TH AT 6l A GTAMS FL AT Board 1
BIA % Ale AT IGHC FAT G FE-
QAL FT Al S AT AT W A
] & 7

SHRI ANNASAHEB SHINDE: I do
not know wherefrom hon. Members
get this information that some facto-
ries are likely to be closed, some are
not likely to be closed. May 1 say
for the information of hon. Members
that recently I have been to West
Germany and 1 visited quite a number
of tractor manufacturing units and I
can only say that the information of
the hon. Member is not at all correct.

SHRT MOHAN LAL GAUTAM:
About Hanoma?

SHRI ANNASAHEB SHINDE: Yes.
So unnecessarily we should not bhe
exercised cver these trivial problems.

SHRI MOHAN LAL GAUTAM: It is
a question of policy.

SHRI ANNASAHEB SHINDE: I
quite appreciate that. I  appreciate
that Government should take care of
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all these aspects of the problem. As
far as repairs are concerned, I have
already explained the position earlier
and I do not think I can add anything
further.
AS

SHRI MAHAVIR TYAGI
Pradesh): Sir, may I have
minute?

(Uttar
half a

MR. DEPUTY CHAIRMAN: We
have already taken so much time.

SHRI MAHAVIR TYAGI: With your
permission I will take just half a
minute. I want to make a suggestion:

FAT TFARE O 4T HC Gy g fn vfmar
#F afwe 77 NN ofar § 372
B waE #C 3 Tifw ag qIN $RT
F1 fFTm g7 w=ard AR 9 IEaE
T o7 13T wIAeErfent A wfa-
ted &iieg 31 &% 7

SHRI ANNASAHEB SHINDE: This
suggestion of the hon. Member is a
very sound suggestion and I think that
is the direction in which we should
move. We must have custom service
centres all over the couniry because a
large number of our farmers are small
farmers and it is not possible for them
to own tractors. The Government of
India is working on these lines. ~

STATEMENT BY MINISTER RE
INDIAN AIRLINES FOKKER
PRIENSHIP AIRCRAFT VT-DWT
MISSING SINCE 29th AUGUST, 1970

THE DEPUTY MINISTER IN
THE MINISTRY OF TOURISM
AND CIVIL AVIATION (DR))
(SHRIMATI) SAROJINI MAHISHI):
Mr., Deputy Chairman, Sir, it
is with deep concern that I must
report to the Hcouse that an
Indian Airlines Fokker  Friendship
F. 27—400 aircraft bearing registra-
tion number VT-DWT has been miss-
ing since the afternoon of Saturday
the 29th August, The aircraft was on
a scheduled passenger flight from Im-



